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academically autonomous and pres-
cribes its own courses of study. How-
ever, the UGC has issued guidelines
for restructuring of courses at the
first degree level which inter-alia pro-
vide for foundation courses, The
foundation courses, amongst otherg
cover study of the history of freedom
movement in India, including national
integration, social and cultural history
of India etc.

Written Answers

Nutrition and Child Develgpment

603. SHRI P. UPENDRA: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the President of the
Nuirition Foundation of India has sug-
gested to create a central nodal agency
under the charge of the Prime Minis-
ter for mutrition and child develop-
ment; and

{b) if so, what is the vesponse of
Government to this suggestion?

THE MINISTER OF STATE IN
THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT  (DE-

PARTMENT OF WOMEN AND
CHILD DEVELOPMENT (SHRI-
MATI BASAVA RAJESHWARI):
(2) Yes Sir. The President of the Nu-
trition Foundation of India hag sug-
gested the creation of a central nodal
agency under the charge of the Prime
Minister for Nutrition and Child Deve-
lopment #n his 9th John Barnabas
Memorial Lecture entiiled “Child Care
in India: Emerging Challenges” or-
ganised by the National Institute of
_Public Cooperation and Child Deve-
lopment .in Delhi on 29.3.93.

(b) 'A National Children's Board al-
‘ready exists with Prime Minister as
President and is a National Forum for
planning, reyiewing and coordinating
various serviices for meeting the needs

_of the children.

[ RAJYA SABHA ]

'
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Identification of Sports talents in
schools

604. SHRI V. HANUMANTHA RAO:
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state:

(a) whether any effort has been
made to locate and identify talent in
schools for training for various Olym-
pic Sports events; and

(b) if so, the details in this regard?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (DEPART-
MENT OF YOUTH AFFAIRS AND
SPORTS) WITH ADDITIONAL
CHARGE OF THE MINISTER OF
STATE IN THE MINISTRY OF PAR-
LIAMENTARY  AFFAIRS (SHRI
MUKUL WASNIK) . (a) Government
through the Schemes of-Sports Autho-
rity of India e.g. National Sports
Talent Contest Scheme (NSTC),
Sports Project Development Area Sche-
me (SPDA) and Army Boys Sports
Companies (ABSC), scout and nur-
fure talent available in schools sector
in the following Olympics disciplin-
es:—

~ Avchery, Athletics Badminton, Box-
ing, Cycling  Football, Gymnastics,
Hockey, Judo, Swimming, Table Ten-
nis and Wrestling.

(b) The details are given below:—

National Sports Talent Contest Sche-
me (NSTC): This scheme is meant to
scout and nurture school children-in
the age group of 8 to 12 years. The
selected children are admitted to Ad-
opted Schools and given free board,
lodging education, training and sports
kit and also provided medical care
and insurance cover, 1014 children are
preséntly under (rzining in 54 adop-
ted sch:ools

Sports PTOJect Development Ared
Scheme (SPDA) ‘
Thls scheme covers schools children
of the age g&oup of 8 ta. 14 years. The
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selected children are provided facili-
ties of free board lodging, education
sports kit, training, insurance, medical
cover etc., as are provided in the
NSTC Scheme. 681 children are pre-
sently undergoing training under this
scheme in 31 centres.

Army Boys Sports Companies
(ABSC): Thig is an extension of
NSTC scheme tg tvaise Army Boys
Sports Companies in collaboration with
the Army authprities, Under this sche-
me, children in the age group of 8 to
14 years are covered, The facilities
provided to NSTC students are ex-
tended to the students selected under
the scheme. 13 Army Boys Sports
Companies have already been estab-
lished so far and total number of chil-
dren presently under this scheme are
470.
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